1 AA-13-2025
IN THE HIGH COURT OF MADHYA PRADESH
AT INDORE
BEFORE
HON'BLE SHRI JUSTICE PAVAN KUMAR DWIVEDI

ON THE 3" OF NOVEMBER, 2025
ARBITRATION APPEAL No. 8 of 2025

GANI
Versus
COLLECTOR AND OTHERS
Appearance:
Shri
Shri
WITH

ARBITRATION APPEAL No. 9 of 2025

DEC. BAPU THROUGH LRS. RAJUBAI AND OTHERS
Versus
THE STATE OF MADHYA PRADESH AND OTHERS

ARBITRATION APPEAL No. 10 of 2025

MADANLAL
Versus
COLLECTOR AND OTHERS
Appearance:
Shri
Shri

ARBITRATION APPEAL No. 11 of 2025

NOOR MOHAMMAD
Versus
THE STATE OF MADHYA PRADESH AND OTHERS



2 AA-13-2025

ARBITRATION APPEAL No. 13 of 2025

MOHANLAL
Versus
THE STATE OF MADHYA PRADESH AND OTHERS

Shri

ARBITRATION APPEAL No. 14 of 2025

SHER MOHAMMAD
Versus
THE STATE OF MADHYA PRADESH AND OTHERS

ARBITRATION APPEAL No. 16 of 2025

DECD. KANCHAN BAI THROUGH LRS. BHERU AND OTHERS
Versus
THE STATE OF MADHYA PRADESH AND OTHERS

ARBITRATION APPEAL No. 17 of 2025

DECD. KANCHAN BAI THROUGH LRS. BHERU AND OTHERS
Versus
THE STATE OF MADHYA PRADESH AND OTHERS

Appearance:
Shri



3 AA-13-2025

ARBITRATION APPEAL No. 18 of 2025

RAMBHAU AND OTHERS
Versus
THE STATE OF MADHYA PRADESH AND OTHERS

ARBITRATION APPEAL No. 19 of 2025

DECD. KANCHAN BAI THROUGH LRS. BHERU AND OTHERS
Versus
THE STATE OF MADHYA PRADESH AND OTHERS

(PAVAN KUMAR DWIVEDI)
JUDGE

Anushree



